17.10.2017

1. CRL.REF. NO. 1/2016

AT 2.15 P.M

2.

FAO (OS) (COMM) 143/2017
CM APPL. 25112/2017

W.P.(C) 8106/2013
CM APPL. 17117/2013
CM APPL. 20170/2017

AT 2.15 P.M

2.

. CRL.M.C 1229/2016

CRL.M.A 5286/2016

W.P. (CRL) 575/2016
CRL.M.A 3187/2016

J-1 PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

COURT NO. 1
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MS. JUSTICE ANU MALHOTRA

DAYAWATI GAUTAM PAL, AJAY DIGPAUL
VS. YOGESH KUMAR J.P. SENGH, VEENA RALLI
GOSAIN RAVIN KAPUR,

SIDDHARTH AGGARWAL, AMICI CURIAE

COURT NO.3
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE S.P. GARG

AHLUWALIA CONTRACT DHRUV MEHTA, S.K. MANIKTALA
(INDIA) LIMITED SANJAY KUMAR, ARUN BHARDWAJ
VS. THE UNION OF INDIA

M/S VECTRA ADVANCED BALAJI SUBRAMANIAN,

ENGINEERING PVT. LTD. SIDDHARTH NATH, P.N. MISRA

VS. UNION OF INDIA & ANR. Y. CHAUDHARY, CHETAN LOKUR
BHAGWAN SWARUP SHUKLA,
SHAMBHU CHATURVEDI

COURT NO. 29
HON'BLE MR. JUSTICE ASHUTOSH KUMAR

JAGDISH TYTLER ARVIND K. NIGAM, AMIT SHARMA

VS. CENTRAL BUREAU OF VAIBHAV TOMAR, SHRUTI CHOUDHARY

INVESTIGATION KARMA DORJEE, MIKHIL SHARDA
ADITYA BHARDWAJ, NARENDER MANN
MANOJ PANT

ABHISHEK VERMA THR. MANINDER SINGH, DINHAR TAKIAR

PEROKAR/FRIEND AARON SANKALP KOHLI, KARAN MEHTA,

SINDHU NARENDER MANN, MANOJ PANT

Vs. C.B.I.



17.10.2017 J-2 PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

COURT NO. 32
HON'BLE MR. JUSTICE VINOD GOEL

AT 10.30 P.M.

1. CRL.REV.P. 464/2017 STATE AMIT CHADHA, AKHAND PRATAP SINGH
VS. RAMTEJ ADITI MITTAL

HIGH COURT OF DELHI
16TH OCTOBER, 2017 REGISTRAR (LISTING)



17/10/2017 FOR PRONOUNCEMENT OF JUDGEMENT (COMPANY SIDE)
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COURT NO. 19
HON'BLE MR. JUSTICE YOGESH KHANNA

FOR PRONOUNCEMENT OF JUDGEMENT

CO.APPL. 2171/2015 DEUTSCHE TRUSTEE COMPANY LTD DUA ASSOCIATES, PRAKASH

CO.APPL. 36/2016 Vs. TULIP TELECOM LTD. GAUTAM, ANSHU MAHAJAN, PRINS

OLR 134/2016 KUMAR,USHA SINGH, LAV KUMAR

OLR 220/2016 AGRAWAL, OFFICIAL

OLR 254/2016 LIQUIDATOR, PAWASH

CO.APPL. 419/2016 PIYUSH, SHANTANU SAGAR, JOHN
CO.APPL. 931/2016 MATHEW, DIYA, ARJUN SAYAL,AMIT
CO.APPL. 1622/2016 PUNJ, TARUN SHARMA, VAIBHAV
CO.APPL. 2119/2016 RAMAN TRIPATHI, KUNAL

CO.APPL. 2421/2016 TANDON, ANANT AVINASH

CO.APPL. 2423/2016 PAVGI,ATUL SHARMA,R.P

CO.APPL. 3733/2016 AGRAWAL, ARUN AGGARWAL

CO.APPL. 3734/2016 LK BHUSHAN, RAASHI BERI,DIYA
CO.APPL. 3735/2016 KAPUR, NAMRATA BHARTI,NIDHI JAIN
CO.APPL. 4075/2016 USHA SINGH,ANIL K BATRA,LAKHI
CO.APPL. 4623/2016 SINGH, JOHN MATHEW, SAHIL,VIPIN JAI
CO.APPL. 38/2017 AVNISH KUMAR, JASWINDER SINGH.
OLR 160/2017 KUNAL SHARMA, ATUL SHARMA, SUGAM
CO.APPL. 1065/2017 SETT, YAMINI KHURANA

CO.APPL. 1071/2017
CO.APPL. 1456/2017
In CO.PET. 329/2013

Other Cases filed against same respondent
PET. 300/2015 filed by ARROW ENTERPRISE COMPUTING SOLUTIONS INDIA PRIVATE LIMITED (D. of Hearing
FEB-16 )

.PET. 142/2013 filed by SUDARSHAN TELECOM (D. of Hearing : 14-AUG-15 )
CO.
CO.
CO.
CO.

PET. 537/2012 filed by YOU BROADBAND & CABLE INIDA LTD (D. of Hearing : 14-AUG-15 )

PET. 395/2012 filed by AUSTRALIA AND NEW ZEALAND BANKING GROUP LTD (D. of Hearing : 20-SEP-17 )
PET. 251/2013 filed by CISCO SYSTEMS CAPITAL INDIA PVT LTD (D. of Hearing : 14-AUG-15 )

PET. 297/2013 filed by THE HONGKONG AND SHANGHAI BANKING CORPORATION LTD (D. of Hearing : 14-AUG-15

PET. 315/2013 filed by RICOH INDIA LTD (D. of Hearing : 14-AUG-15 )

PET. 367/2013 filed by M/S AXIS TRUSTEE SERVICES LTD (D. of Hearing : 14-AUG-15 )
PET. 3/2013 filed by M/S PRAKASH PARCEL SERVICE LTD (D. of Hearing : 14-AUG-15 )
PET. 426/2013 filed by M/S RAYCHEM RPG (P) LTD (D. of Hearing : 14-AUG-15 )

.PET. 600/2013 filed by HUAWEI TELECOMMUNICATIONS (INDIA) CO PVT LTD (D. of Hearing : 14-AUG-15 )
CO.
CO.
CO.
CO.
CO.
CO.
CO.
CO.

PET. 256/2014 filed by SKYLARK TELECOM SERVICES PRIVATE LIMITED (D. of Hearing : 14-AUG-15 )
PET. 318/2014 filed by IDEA CELLULAR LTD (D. of Hearing : 14-AUG-15 )

PET. 192/2014 filed by HARSHDIP SINGH DHILLON (D. of Hearing : 14-AUG-15 )

PET. 498/2013 filed by SEVENSAS GLOBAL EXPRESS LOGISTICS PVT LTD (D. of Hearing : 14-AUG-15 )
PET. 86/2014 filed by M/S TENON PROPERTY SERVICES PVT. LTD (D. of Hearing : 14-AUG-15 )

PET. 620/2013 filed by BARCLAYS BANK PLC (D. of Hearing : 14-AUG-15 )

PET. 418/2014 filed by NEHA TELECOM SERVICE PROVIDERS (D. of Hearing : 14-AUG-15 )

PET. 416/2014 filed by INTRACOM S.A. TELECOM SOLUTIONS (D. of Hearing : 14-AUG-15 )
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409/2014
480/2013
763/2014
532/2014

659/2014
771/2014
479/2014
769/2014
327/2015

132/2015
142/2015
166/2015
341/2015
337/2015
487/2015
743/2015

filed by M/S SWITCHING AVO ELECTRO POWER LTD. (D. of Hearing : 14-AUG-15 )
filed by FIBCOM INDIA LTD (D. of Hearing : 14-AUG-15 )
filed by LIFE INSURANCE CORPORATION OF INDIA (D. of Hearing : 14-AUG-15 )
filed by WIZERTECH INFORMATICS PRIVATE LIMITED (D. of Hearing : 14-AUG-15 )
5/2015 filed by M/S RAILTEL CORPORATION OF INDIA LIMITED (D. of Hearing : 14-AUG-15 )
filed by M/S TRANZLEASE HOLDING INDIA PVT. LTD. (D. of Hearing : 14-AUG-15 )
filed by MS. PANDIYA RANI (D. of Hearing : 14-AUG-15 )
filed by WELKIN TELECOM INFRA PRIVATE LIMITED (D. of Hearing : 14-AUG-15 )
filed by R. KANNAN (D. of Hearing : 14-AUG-15 )

filed by MUKESH JAIN (D. of Hearing : 09-FEB-16 )

60/2015 filed by JAIN IRRIGATION SYSTEMS LIMITED (D. of Hearing : 14-AUG-15 )

filed
filed
filed
filed
filed
filed
filed

by
by
by
by
by
by
by

INTEX TECHNOLOGIES (INDIA) LTD (D. of Hearing : 14-AUG-15 )
SCHNEIDER ELECTRIC IT BUSINESS INDIA PVT LTD (D. of Hearing
SBI CAPITAL MARKETS LIMITED (D. of Hearing : 09-FEB-16 )
SVARN INFRATEL PVT. LTD. (D. of Hearing : 09-FEB-16 )

SVARN TELECOM (D. of Hearing : 09-FEB-16 )

QUADRANT TELEVENTURER LTD. (D. of Hearing : 19-AUG-15 )
WALSONS SERVICES PVT. LTD. (D. of Hearing : 28-SEP-15 )

14-AUG-15

)



17.10.2017

AT 2.15 P.M.

7. CS(0S) 900/2002
CC 26/2003

11. cs(coMM) 444/2016
I.A. 14114/2014
I.A. 5518/2016

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 23 (0S-C)
HON'BLE MR. JUSTICE S.P.GARG

M/S R.J.COMPONENTS AND SHAFTS SANDEEP BHALLA, ISHA BHALLA
Vs. M/S DEEPAK INDUSTRIES R.K.JAIN
LIMITED AND ORS.

*kkkk

COURT NO. 19 (OS-F)
HON'BLE MR. JUSTICE YOGESH KHANNA

MICROSOFT CORPORATION & ANR SAJIA SAID, RAKESH KUMAR, ANIL
Vs. RAJESH KUMAR & ORS KUMAR SAHU
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